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Petition(s) for Special Leave to Appeal (Civil) No(s).29859/2008

GOSWAM  RADHESH LAL Petitioner(s)
VERSUS
RADHA BALLABH GOSWAM & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )
Date: 21/01/2014 This Petition was called on for hearing today.

For Petitioner(s)
M. Anil Kumar M shra, Adv.

For Respondent (s)
Ms. Asha CGopal an Nair, Adv.
Ms. Abha R Sharnma , Adv

UPON hearing counsel the Court made the follow ng
ORDER

The | earned counsel for the petitioner is granted two weeks’
tinme, as last chance for furnishing the spare copy for issuing notice to
the unserved respondents. |f steps are taken, issue notice. Await return
of notice.

List the matter on 9. 4. 2014.
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